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¥ g - Dinesh Chend Pandey ssss Applicent

2 ‘ { =} B &
] Unicn of India & othere esss Respondents

Ashok Kumar Singh ' veee  Applicent
! Varoaus

' Union of Indin & Rhers wsss  Respondento

HOU'ELE MR,
O 'ELE MI

ARAZ DIN,MEMBER (3)

(Hon. Misc Usha Sen~ A M)

The epplicents of these tws D,As. have sought the relief
of giving ther eppointnent in thu post of $hrofr(s.260-400 0id scale)
or any other post as a consequont of the selection test made by the
@* + Rallway Recruitment Board in terms of their Employment notice No,

1/62-83 for which the epplicants were also condidgtes,
i : 2= The written examination for the aforementioned recruitment

wos held on 26=12-1982, The intervieos wes held on 22-3-1983., Out

of the 109 condidotes interviewed 32 were selected in accordence with
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merit, The epplicents did not figure in the list of selected cendidater,
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The punel of the 32 selected cendidates was nd on tho basis of the
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actual no,of vacapncies, Later there was en urgent requirement to
: fill up 9 posts of Idn. Clerks in the sane grede as that of ghroff

and a request wao made by the office of the F A & C & 0, Gorakhpur,

UJ-L.. vide its lettor deted 21-3-1985(Annesuro 4-2) to tha Cheirmn, Reflwey
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Se¢vice Commission to recommend nomes.from their merit 1ist prepered for

tho sbove mentioned recruitment to the post of Shroff. Tho Railuay

. - |
Sorvice Comnission recommended @ ngmes from this merit list in ;

wibh the order of merit. The epplicents did not figu=e in this 1ist of
9 candidates also. The contention of the epplicente is that they wers
orelly informed by the respondents that thoy were at S1,No,3 snd S

recpectively of the waiting 1ist end hance their namee ought to have baen

inclined in the regommendation for thase 9 pasts., The respondente have
4
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deedded that any such ewddance was given to then and have categorically

stated that they did not fall within the order of merit for recom endstion
for thoss 9 posts. The applicants have not produced anyevidence in
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support of thie contention of<thedr except that they were verbally infor- l
med by the resgondent no.1 rhot they wore at Sl.Nos.2 and 5 rupnctiwlg. _
|

of the weiting list.

3~ Tht entire merit list of candidates who appoar for a selection
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test is not published normally fier, any recruitment, Since there 1s no

7]
evidence on record to prove that the epplicants hed been illegelly by-

pecsed and peraons lower in the merit list wer:s recomnended we are

comea e
unable to oemeddc the contention of the applicants merely on their

statsment that they had been verbally informed of their positions in

the merit 1ist es stated above. Tho respondents have also stated thet

the life of the panel hes already expired. They have added that the

records for the period have alco boen weeded out as being time expired.

They hovc plso ralscd n preliminary objection that as the recruitment
¥ 'L-M
was hold in 1982-83 ond tho B.as hlt}hlm filed on 27-11-1992 they are
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= have stated thst they had been making
ropresentation as and when the respondents made appointment from the
waiting 1ist but no reply was recedved by them.
4- In view of the facte of the case while the O.4s erc barred by
1iritation end stend to bu rejocted on that ground we arc -‘i:" wnable
 to grent the relief sought even on exa-inatim cf the case on merits.

The Ouds ere dismissed accordingly. No order es to cests.
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DATED: Allahabad Aprilfgt1954.
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